Details of Demolish the Houses of the People Associated with Drug Trafficking
*18 (14/14/130): Chaudhary Abhay Singh Chautala (Ellenabad)
Will the Home Minister be pleased to State:

a) Whether it is a fact that houses of the people associated with drug trafficking are
being demolished by the Government in the State, if so, the details thereof;

b) the time since when the said demolition has been started together with the number
of the houses demolished so far; and

c) Whether other persons involved in the drug trafficking have been listed by the
Government; if so, the details thereof?

Reply: SHRI ANIL V1J, HOME MINISTER, HARYANA

a) The State Government has been actively collecting detailed and specific
intelligence inputs regarding the financial assets of persons involved in heinous crimes
including drug trafficking. Upon deeper scrutiny, it was found out that many of the
immovable assets of these criminals have been constructed either unauthorisedly or
through illegal encroachment. Subsequently police help has been provided to various
civic authorities for demolition activities as per law.

b) Collection of intelligence about criminals and drug traffickers and their activities
and in particular the wealth being amassed by them through proceeds of crime is a
dynamic and ongoing exercise. Number of houses/properties demolished of the people
associated with drug trafficking in the year 2022 are mentioned below:-

Sr. No Districts a) No. of houses/property demolished of the people
associated with drug trafficking

1 Faridabad 35
2 Hisar 2
3 Sirsa 9
4 Fatehabad 6
5 Ambala 2
6 Yamunanagar 3
7 Kurukshetra 4
8 Rohtak 4
9 Kaithal 3
10 Rewari 1
11 Mahendergarh 3

Total 72

c) This is an ongoing exercise and this information is sensitive in nature. Hence making it
public would be detrimental for the society and shall adversely impact the Government’s
endeavor to effectively control criminal activities. However, the State Government is
determined to root out crime and drug trafficking and all out efforts are being been make
and shall continue to be made to strike at financial roots of organised crime.
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